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Representatives from the Central
Government

1.

Shri K.B. Saxena,

Joint Secretary,

Department of Rural Develop-
ment

Shri B.K. Mishra,
Joint Secretary,
Ministry of Welfare

Dr. S.C. Jain,
Joint Secretary,
Ministry of Law and Justice

Shri B.S. Lalli,

Joint Secretary,

Ministry of Home Affairs.
(Convenor)

Representatives from the State

Government

1. ShriJ.L. Arya,
Home Secretary, Bihar

2. Secretary,
Tribal Welfare, Bihar

3. Regional Development Com-
missioner, Ranchi

Experts

1.

Dr. K.S. Singh
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2. Dr. Bhupinder Singh
3. ShriK.N. Prasad
(e) Other Representatives

1. Prof. Lal Chand Churamani
Nath Sahdeo

2. Prof. Shahid Hasan

The Members of Parliament represent-
ing Chotanagpur and Santhal Pargana area
are also invited to attend the Committee’s
maeeting as observers.

Roads and Bridge Sanctioned to
Maharashtra

7245. SHRI A.R. ANTULAY: Will the
Minister of SURFACE TRANSPORT be
pleased to state:

(a) the details of roads and bridges
sanctioned to Maharashtra under Central
Schemes during the last three years; and

(b) the total amount sanctioned there-
for?

~ THEMINISTEROF SURFACE TRANS-

PORT (SHRI K.P. UNNIKRISHNAN): (a)
and (b). Details indicating the number of
roads and bridges and the cost thereof
approved under the Central Schemes for
road development between 1.4.87 and
31.3.90 are as under:—
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